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dation of the Ninth finance Commission's 
First Report, the Central Govemment has 
released its share of Rs. 48.33 Crores to the 
Government of Meharashtra for slum clear-
ance and environmental Irr.,orvement of 
slums and provisions of basic amenities in 
the city of Bombay. The year-wise brealc-up 
is glv~n below: 

SHRI LAL K. ADVANI: 

WilltheMinisterofANANCEbepleased 
to stale: 

(a' whe1her the prices of most of 1he 
commocfdles of·common use have gone up 
in rent months; 

Rs. In Crores (b) If so, the C9fI1P8I'aIIve price situation 
ofthesecomrnodiilesasonJulyl, 1991 and 

1989-90 26.81 February I, 1992;.and 

1990-91 7.71 (c) the steps taken or proposed to be 
taken by the Government to bring down the 

1991-92 13.81 rise In prices of these commodities? 

The Central Govemment has also re-
leased the State's share in Central taxes 
and Central assistance for the State's Plan, 
and grants In lieu of railway passenger fare 
taxes amounting to: 

Rs. 13n.32 Crores in 1989-90 

Rs. 1463.01 Crores in 1990-91 

Rs. 13n.38 Crores in 1991-92 (SO far) 

RIse In Prices of Commom use Com-
modities 

1785 .. SHRI RAM KAPSE: 
SHRI NARAIN SINGH 

CHAUDHRI: 
DR. P.R. GANGWAR: 
DR. A.K. PATel: 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
RAMESHWARTHAKUR): (a) and (b). Com-
parative price sluation of conmodities of 
common use during 1991-92 Is given In the 
statement. 

(e) The Government has laken a num-
ber of measures to bring down the rise in 
pricesofcommoditiesofconmon use. These 
Include: strIeI fiscal d~1ne through ..... 
duction In fISCal deficit and growth of money 
supply and bank credit against prlce-sensl-
tive essential commodities, more effective 
management of supply and demand 01 as-
sentlallsensllive commodities and strict ac-
tion against hoarders and profitees. incen-
tives are being provided for raiSing produc-
tiontoensuremadlum-termstabilitylnprlces. 
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